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qEF TREgH i ST A

TE faeell, 12 5, 2026

F.3T. 3097(3).— Fva i T TLHIT o, T TSTHT ATTHAH, 1956 (1956 FT 48) (& T8H THH THT]
3<F ferfaae gy AT 8) T 4T 3F i STTRT (1) F SefT T i TE I AR F GEgF Tian i}
TISTHTT HATAT T ATERHAT HEAT F1.377. 807/(37) ATHE 16/02/2026, ST AT TSI, STETLTION, 7 U1,
guz 3, ITEE (i) H FHTiora &1 T off, g Aey YR ST F HK O § THT THR TEqT 14647
(STTEIIST STETH & a7t @ve) & fRwrew f&h.°1. 102.000 &fF. 5. 142.357 % F WA TSHRT & fAw7Tor
(FTETHRLT [ AT AT T 9, 1<), T, TIL i =1 % o 39 dfeg=er F suag aqgq=1 &
At i &1 st 27 3 sroe serr i =roor i ofT

AT ITH ATAGAAT T AL Ih ATHAA H 9T 3F i 376 (3) * TefiT arira "06/03/2026"
T GRS "Fagqar i "k Raa” amt # wwria G = ar;
STerTeh HETH TTSTERTEY 7 47T 3T o qad auaTaid § 1S Araiy a7 T81 g8 ¢;

4317 GI/2026 (1)
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AT FeqT WA 7 I AT T 9T 37 T ST (1) F TN H, Fex 1T TLHTT T AT
fe s & e;

qA: A, Frald TLRIT, TAT ITIAFT il Ih AIE AT T ST I 3T I<F ATAAR 1 17 39 i
STETT (1) BT Y& TRl &1 AN Fd g0, I =AU Fdl ¢ T 3 it # affde s &1 @
ST % for st R ST =R ;

AT o, el TEHTT, Ih AT AT 7T 35 T ITLTT (2) F ATHLT | T AT FAT g oF =0
ATELAAT F TSI H T U, 36 AT § AR qfa a+dt FBeem & 4 g srafeas &7 7
Fear T qvER § g g1 st |

SRl
T T TST F HIgTE oIt # TET TTHTRT T&AT 14687 (e aT2dTe F ITE1 TUe)
= fewme= .41, 102.000 &fe. 1. 142.357 = [oIT TSi &l ST AT T §LAAT Higd AT GLAAT Ued

e

[T=er 7 AT Wer TR I foret =7 A FigR |

FAF e de AR FR AR (q w S|y [EREE-

T (FFTTH) SR T AT

[ 2 I3 4 s e |

|W$r=rrq: ot |

|1n’aa»‘r¢m¢: FATgLE=T |

l1 ||209/35/3/1 |t |Fifra [0.253 || oz fora 2fefire|

2 |[35/1/1 |[Fsfi | l[0.105 || fofz e 2fefire|

fartar T AT ST |

E [[10072 |[Fsf R [0.002 |lorefire ey e |

4 100/4/1 IGEl BIEK] 0.008 zoHRE, EREHEES
SE,  TEEEE
EIERE AT
=g faar e,
EEIEE,  TESraEl
REIRIEEIE]

5 100/4/2/1 IBEl gt 0.002 ECRIGEA A
THAHE, AT
IEEIEIEEIE

6 100/5/1 st Rt 0.017 TR AFATL =
UIREIETS

7 225/3 IGEl BIEK] 0.006 zoHRE, EREHEES
SE, A
e, ST,
=g foar e
TeSIgEl,  TEeias!
RELEUE
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3

8 225/4 EEL sfefea 0.003 Tfed =g foar
NEIEREE

lo |[225/511 |[Frsfr |[erfifora |l0.006 |[eivsres forar smrmmer |

10 229/10 IBEL IEIEE 0.005 AT LT, TSt
TTHEAT T v foar
e T e e

11 229/11/1 [GEl IR 0.001 femae Staws fHg
REAE A E kR
REDLII AT
AT AT THLITH

12 229/12/1 [GEl afef=ra 0.003 THETET foar
EREEIE]

13 229/13/1 BEL RIERGIDED 0.003 Tl @t faar srew
Ell

14 229/14/1 IGEl AETH T 0.001 ot ot welT AT
Ell

15 229/16/1 GEil AETH 0.001 FETHHATY foar
TEATI(HE

16 229/18/1 st EIEIEk] 0.001 KGR EIE o
ATLATT

17 229/21/1 IGEl FTaFETa®  ||0.001 AT Hg T W
foaT Zsarer

18 229/22/1 GEil FTaIETEE  ||0.001 qeftemars EEL
EIRGA K foar
AT

19 |[229/23/1 |[Fsf rfiifera l[0.001 |Frerer foram amefierer |

|20 |[220/24/1 |[Fsf rfiifera [0.002 |[ersrerer T s fire|

21 229/26/1 IGEl FTaFETa®  ||0.001 wTea f¥ig foar s
e

22 229/27/1 IGEl AraTE 0.001 T g fUar
SITATTH

23 229/28/1/1 IBEl e 0.001 ey fg Je™ 1=
v fig

|24 2207281211 || erfiferm l[0.001 ||t ams et T

25 229/30/1 GEil FTaIETaE  {|0.001 MEEIES T
EREEIE]

26 229/31/1 [BEil EIRIEG] 0.005 SEErE,  geedrs,
HTSTHETS fUaT THET,
AraeRTer, Herer T
TTHETE, THeEE oA
AT

27 229/33/1 GEil AETHT 0.001 AT o
BEIENE]
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28 229/34/1/1 GEL EICIEK 0.008 A foar F=e,
STEATIETS foar
TATEATE,  SAHTHT,
foraT ATAS LT,
gautig foar Feas
kil

|29 |[229/35/1 |[Frsfr |[erfifora |l0.001 |l forer arsterr |

|30 ll99r1/1/1/1 |[Frsfr |[erfifora ||0.004 |z fora T |

31 99/1/2/1 EEL FragETaE  ||0.008 afgerer foar  SoEq
e

32 99/10/1 EEL EICIE 0.001 TTSTEHTT forar
EAHATHE

33 99/3 REL [GIEE] 0.001 TSFATE, TEUT AT,
IEREE | A e
HIgd T, THEHAT
EIERCELER I
REGICERESIESTD]
e

T T AT fRqars |

34 80/10/1/1 Kl FTaEETaE {|0.022 T FAT, g Hg

35 80/10/2/1 frsft afiifa 0.023 AL foar
RECIEEIUES

l36 097211 |[Fsf [erfeifrm [0.026 || Eerras et strerfere|

|37 |l81/1 |\t R l[0.014 | = A |

[Total ll0.541 | |

[T, = NHAI/RO(MP)/Sandalpur-Badi/LA/2023/3D]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 12th June, 2026

S.0. 3097(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 807(E) Dated: 16/02/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of National
Highways No. 146B (Shahganj bypass to Bari section) in the stretch of land from design Km. 102.000 to Km. 142.357 in
the district of SEHORE in the state of MADHYA PRADESH.

And whereas the substance of the said notification has been published in News Papers “Navduniya” and “The
Hitavada” both dated 06/03/2026; under sub-section (3) of section 3A of the said Act;

Whereas no objection under Section 3-C has been made to the Competent Authority within the period specified
therein;
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And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has submitted
its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers conferred
by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land specified in
the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby declares
that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest absolutely
in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the National Highways No. 146B
(Shahganj bypass to Bari section) in the stretch of land from design Km. 102.000 to Km. 142.357 in the district of
SEHORE in the state of MADHYA PRADESH.

|State: MADHYA PRADESH |District: SEHORE
SI. No. Survey/Plot Number|[Type of Land ||Nature of Land (|Area Name of Land
(in Hectares) Owner/Interested

Person

L | [E l s ls |

|Taluk: Budhni |

|Village: Jawahar Kheda |

1 209/35/3/1 Private Irrigated 0.253 Pritam Singh Son Hari
Singh

2 35/1/1 Private Irrigated 0.105 Pritam Singh Son Hari
Singh

Village: Amon

3 100/2 Private Irrigated 0.002 Sher  Singh  Son
Ramsingh

4 100/4/1 Private Irrigated 0.008 Darshan Singh,

Bhupendra Singh
Chauhan,  Raghuvir
Singh Chauhan,
Omprakash Chauhan
Son Shadilal, Guddi
Chhoti, Guddi Badi

daughter Shadilal

5 100/4/2/1 Private Unirrigated 0.002 Darshan Singh,
Bhupendra Singh,
Raghuvir Singh,
Omprakash Son
Shadilal

6 100/5/1 Private Unirrigated 0.017 Chandresh Kumar Son
Gaurishankar

7 225/3 Private Irrigated 0.006 Darshan Singh,

Bhupendra Singh
Chauhan, Raghuvir|
Singh Chauhan,
Omprakash Chauhan
Son Shadilal, Guddi
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Chhoti, Guddi Badi
daughter Shadilal

8 225/4 Private Unirrigated 0.003 Rohit Chauhan Son
Shersingh,  Jitendra
Son Gulab Singh

9 225/5/1 Private Unirrigated 0.006 Lokendra Son
Jagannath

10 229/10 Private Irrigated 0.005 Kalicharan, Meghraj,
Ramkali, Golu, Rekha)
Son and Daughter|
Suraj Singh

11 229/11/1 Private Unirrigated 0.001 Leeladhar,  Jitendra
Singh, Mahendra
Singh, Rajkumar Son
Radheshyam,
Phoolbati  Daughter
Radheshyam

12 229/12/1 Private Unirrigated 0.003 Ramswarup Son
Kanchedilal

13 229/13/1 Private Commercial 0.003 Salim Khan  Son
Akbar Khan

14 229/14/1 Private Residential 0.001 Shakeena Bi Wife
Niyamat Khan

15 229/16/1 Private Residential 0.001 Krishnakumar  Son
Prahladsingh

|16 ||229/ 18/1 ||Private |Unirrigated |0.001 |Murari1a1 Son Babulal

17 22972111 Private Commercial 0.001 Narayan Singh,
Parasram Son
Tundelal

18 229/22/1 Private Commercial 0.001 Sushilabai widow
Chuntalal, Mansingh,
Virendra Singh Son
Chuntalal

19 229/23/1 Private Unirrigated 0.001 Resham Son
Badamilal

20 229/24/1 Private Unirrigated 0.002 Rajaram Son  Atar
Singh

21 229/26/1 Private Commercial 0.001 Sahab  Singh  Son
Anoop Singh

22 229/27/1 Private Residential 0.001 Chandan Singh Son
Balaram

23 229/28/1/1 Private Residential 0.001 Girvar Singh Chauhan
Son Revant Singh

24 229/28/2/1 Private Unirrigated 0.001 Gayatri bai Wife Ram
Snehi
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25 229/30/1 Private Commercial 0.001 Rajkumar Son
Kanchedilal

26 229/31/1 Private Unirrigated 0.005 Chandabai, Surajbai,
Sajanbai Son Ramdas,
Omprakash,  Nilesh
Son Ramdas, Ramdas
Son Barelal

27 229/33/1 Private Residential 0.001 Bhagwandas Son
Rambkishan

28 229/34/1/1 Private Unirrigated 0.008 Sitaram Son Lachhi
Ram, Jamanaprasad
Son Ramprasad,
Omprakash Son
Laljiram, Hukum
Singh Son Kaliram
Chauhan

|29 ||229/3 5/1 ||Private ||Unirrigated ”0.001 ”Hariram Son Brijlal

30 99/1/1/1/1 Private Unirrigated 0.004 Koduram Son
Ramchandra

31 99/1/2/1 Private Commercial 0.008 Akhilesh Son Jaswant
Singh

32 99/10/1 Private Unirrigated 0.001 Rajkumar Son
Hanumant Singh

33 99/3 Private Irrigated 0.001 Rajkumar, Pushpa
Bai, Mithilesh Bai Son|
Mohan Lal, Ramkali
Bai widow Hanumant
Singh, Raju Chauhan
Son Hanumant Singh

Village: Khitwai

34 80/10/1/1 Private Commercial 0.022 Narendra Kumar,
Surendra Singh Son
Mahendra Singh

35 80/10/2/1 Private Unirrigated 0.023 Bharat Bhushan Son
Nandkishore

36 80/9/2/1 Private Unirrigated 0.026 Phoolabai Wife
Jalamsingh

37 81/1 Private Irrigated 0.014 Premsingh Son
Babulal

Total [l0.541 |

[F. No. NHAI/RO(MP)/Sandalpur-Badi/LA/2023/3D]

SHAIKH AMINKHAN, Director
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